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pertaining to the Ministry of Chemicals and Fertilizers; and

(V) Statement showing Final Action Taken by the Government on the
recommendations contained in Chapter | of the Thirty-First Report
(Seventeenth Lok Sabha) of the Committee on Action Taken by the
Government on the Observations/Recommendations contained in the
Twenty-First Report (Seventeenth Lok Sabha) on ‘Measures undertaken to
secure representation of OBCs in Employment and for their welfare in
Employees’ State Insurance Corporation’ pertaining to the Ministry of Labour
and Employment.

MOTION FOR ELECTION TO THE COURT OF THE ALIGARH MUSLIM
UNIVERSITY
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STATEMENT BY MINISTER

STATUS OF IMPLEMENTATION OF RECOMMENDATIONS/ OBSERVATIONS
CONTAINED IN THE 57™ REPORT OF THE DEPARTMENT-RELATED
PARLIAMENTARY STANDING COMMITTEE ON COMMUNICATIONS AND
INFORMATION TECHNOLOGY

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND THE
MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. CHANDRA
SEKHAR PEMMASANI): Sir, | make a statement regarding Status of implementation
of recommendations/ observations contained in the 57" Report of the Department-
related Parliamentary Standing Committee on Communications and Information
Technology on ‘Department of Posts — Initiatives and Challenges 2023-24
pertaining to the Department of Posts.
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